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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
0O.A. No. 447 OF 2024

IN THE MATTER OF:

SAMPURNA NAND ...APPLICANT
VERSUS

PNC INFRATECH LTD. & ORS. ...RESPONDENTS

ADDITIONAL AFFIDAVIT ON BEHALF OF RESPONDENT NO. 1 (PNC
INFRATECH LTD. / NOW AHVS INFRA LLP) PURSUANT TO ORDER
DATED 10.12.2025.

1. That this Additional Affidavit is being filed in compliance with the directions
issued by this Hon’ble Tribunal vide Order dt. 10.12.2025, wherein Respondent
No. 1 was directed to place on record requisite details regarding:

Installation of borewell and permissions from UP Ground Water Authority.

o ®

Installation of CCTV cameras.

Development of a three-row green belt.

/& ©°

Installation of wind-breaking walls (with dimensions).

Source of mined material used.

o

—h

Audit Report (if any conducted)

2. CHANGE OF OWNERSHIP.

It is submitted that the Stone Crusher Unit located at Arazi No. 57, Village-
Sonpur, Pargana-Bhagwat, Tehsil-Chunar, District-Mirzapur (U.P.) was
previously established and operating under the name of M/s PNC Infratech

Limited and whereas, following the purchase of the said crusher plant machinery
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and land, a representation accompanied by a notarized affidavit dated
04.07.2024 was submitted by Mr. Anuj Jain, Partner of M/s AHVS Infra LLP,
requesting a formal change of name in the records and whereas the U.P.
Pollution Control Board (Regional Office, Sonbhadra), vide its letter reference
No. G682/C-21/MZP/2024 dated 09.07.2024, accepted the said request and
amended the previous Consent to Operate (Online Ref No. 159294/UPPCB...
dated 11.07.2022) to stand in favour of M/s AHVS Infra LLP. A copy of the
UPPCB Iletter dt. 09.07.2024 is annexed herewith as ANNEXURE R-1.

. INSTALLATION OF BOREWELL AND PERMISSIONS FROM UP

GROUND WATER AUTHORITY.

It 1s respectfully submitted that the borewell was installed on the site after
obtaining the NOC. A wvalid No-Objection Certificate (NOC) bearing
Authorization No. NOC014331 from the Ground Water Department, Ministry
of Jal Shakti, Government of Uttar Pradesh, which remains effective from
28.06.2023 to 27.06.2028. Furthermore, a digital water flow meter has been
installed and calibrated to accurately monitor water abstraction, with its
installation and functionality verified on 21.06.2023. The permitted annual
withdrawal for industrial use, as per the NOC, is 13,500 m?/year, and we strictly
adhere to this limit. A true copies of the Ground Water NOC and the Flow Meter
Installation Report are collectively annexed hereto and marked as Annexure R-

2 (Colly).

. INSTALLATION OF CCTV CAMERAS.

It is respectfully submitted that the Respondent No. 1 has not installed any

CCTYV cameras in stone crushing unit.
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5. DEVELOPMENT OF GREEN BELT (THREE ROWS).

It is respectfully submitted that the Respondent has developed a green belt
comprising three rows of trees around the periphery of the unit to mitigate dust
and noise pollution.

The Respondent has procured and planted various species of trees including
Chitwan, Kadamb, Maulsari, Amla, and Mango.

A true copy of the purchase bills from Indian Nursery and Maurya Kisan
Paudhshala (dated 28.12.2023, 28.02.2024, etc.) evidencing the purchase of
saplings is annexed hereto as Annexure R-3 (Colly).

Soil Fertility Constraints and Adaptive Measures: It is respectfully submitted
that the unit is located in a region characterized by low soil fertility index,
shallow topsoil depth (average 15-20 cm), and high calcareous content, which
naturally constrains the growth rate and ultimate canopy size of the planted
saplings. Despite these inherent limitations, Respondent has undertaken
scientifically recommended soil amendment measures including application of
organic compost, vermicompost, and mycorrhizal inoculants to enhance root
establishment and vegetative growth. A true copy of the photographs
demonstrating the three-row plantation status is annexed herewith as Annexure

R-4.

Maintenance Protocol: Regular watering through drip irrigation, quarterly
fertilization, and pest management are being conducted under supervision of a

qualified horticulturist.

6. INSTALLATION OF WIND BREAKING WALLS.

It 1s respectfully submitted that the Respondent has installed Wind Breaking

Walls of appropriate dimensions. The walls have been constructed using heavy-
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duty structural steel, specifically MS Channels and MS Angles, and covered
with GC Sheets. The installed wall has a height of 12 feet, a length of 400
meters, and a width of 200 meters, with a sheet thickness of 0.50 mm. These
measures are sufficient to prevent the dispersion of dust particles. A true copy
of the invoices from Tata Iron Stores dt. 27.06.2023 & 28.07.2023 evidencing

the purchase of these materials is annexed herewith as Annexure R-5.

A true copy of the photographs of the Wind Breaking Walls is annexed hereto

as Annexure R-6.

7. SOURCE OF MINED MATERIAL.

It 1s respectfully submitted that the Respondent procures mined material
(Boulders) from vendors. The primary source of the mined material used by the
unit is M/s Aneja Infratech, located at Ramaipatti, Mirzapur (GSTIN:
09ABFFA7490Q1ZM). The material is purchased against proper Tax Invoices,
copies of which ranging from the period September 2021 to March 2024.
These documents evidence the legitimate procurement of raw material
(Boulders) for the crushing unit. A true copy of the invoices is annexed

herewith as Annexure R-7.

AUDIT REPORT.
It is respectfully submitted that there was no audit report conducted.

That the contents of the above affidavit are true and correct to the best of my
knowledge and belief, derived from the official records of the company. No

part of it is false and nothing material has been concealed therefrom.



Place: New Delhi
Date: 11.01.2026

Filed By:

Asraoit

AJIT SHARMA

ADVOCATE FOR THE RESPONDENT NO.1
320, C.K. Daphtary Block

Supreme Court of India

New Delhi 110001

Ph: +91 99109 40004

Email: sharma.ajit@gmail.com
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IN THE NATIONAL GREEN TRIBUNAJ,
PRINCIPAL BENCH, NEW DELH]
ORIGINAL APPLICATION NO. 447 of 2025

IN
LA NO. OF 2025
IN THE MATTER OF:
SAMPURNA NAND .. APPLICANT
Versus
PNC INFRATECH LTD. AND ORS. ..RESPONDENTS
AFFIDAVIT

I, Anuj Jain S/o Shri Chakresh Kumar Jain, partner, AHVS INFRA LLP
(Formerly PNC Infratech Ltd.) having it’s office at Kamla Nagar, Agra U.P,/do

\

hereby solemnly affirm and state as under: -

1. That I am the Respondent No.1 in the above mentioned Application and as
such I am fully acquainted with the facts, circumstances and records of the
instant case and as such competent to swear this affidavit.

That I further state that the contents of the accompanying Application has

been thoroughly read and understood by me and 1 declare that the same has

been prepared on my instructions.

3. That the contents of the accompanying Application are all true to my
knowledge. The same has been read over to me and understood by me to be
true.

4. That the annexures to the accompanying Application are true copies of their
respective originals.

NS

/
DEPONENT

Verification:-

I, the deponent above named, do hereby verify and state that the contents
of the foregoing paragraphs of the above affidavit are true to the best of my
knowledge and belief and that no part of it \s false and nothing material has been

. )
‘&’e\aled there from. Verified by me at = \on this \\ day of January 2026.

DEPONENT
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UPPCB

REGIONAL OFFICE, U.P. POLLUTION CONTROL BOARD, SONBHADRA
Ref No.: G-682/C-21/MZP/2024 Date: 09.07.2024

To,

Shri Anuj Jain (Partner),

M/s AHVS Infra LLP (Stone Crusher Unit)

Arazi No. 57, Village-Sonpur, Pargana-Bhagwat,

Tehsil-Chunar, District-Mirzapur (U.P.)
Subject: Regarding the change of name of M/s PNC Infratech Limited, Arazi No-
57, Village-Sonpur, Pargana Bhagwat, Tehsil-Chunar, District-Mirzapur to M/s
AHVS Infra LLP (Stone Crusher Unit).
Sir,
Please refer to your representation (Notarized Affidavit) dated 04.07.2024 on the
above subject. Through the said letter, a request has been made to change the name
of the purchased crusher plant machinery and M/s PNC Infratech Limited, Arazi No.
57, Village-Sonpur, Pargana-Bhagwat, Tehsil-Chunar, District-Mirzapur (U.P.) to
the name of M/s AHVS Infra LLP. The sale deed related to the crusher plant

machinery and land, and the GST registration certificate are attached with the

submitted representation (Notarial Affidavit).

Therefore, after considering the request made through the industry's representation
letter (Notarized Affidavit) dated 04.07.2024, the previous consent order issued in
the name of M/s PNC Infratech Limited, Arazi No. 57, Village-Sonpur, Pargana-
Bhagwat, Tehsil-Chunar, District-Mirzapur (U.P.), online reference number-
159294/UPPCB/Sonbhadra  (UPPCBRO)/CTO/both/MIRZAPUR/2022  dated
11.07.2022, is hereby amended/name changed to be in favor of M/s AHVS Infra
LLP.

The said issued consent order shall be deemed to have been issued in the name of

3
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M/s AHVS Infra LLP (Stone Crusher Unit). Furthermore, the production capacity
of the industry, the site, and the conditions imposed in the issued consent order dated

11.07.2022 shall remain unchanged.

Yours faithfully,

(Signed)

(Rajendra Gupta)

Regional Officer

Copy to: Chief Environmental Officer (Circle-2), U.P. Pollution Control Board,
Lucknow for information.

Regional Officer

Office: House No. 162, Uttar Mohal (Near Chandi Hotel), Robertsganj,
Sonbhadra-231216
Email: rosonbhadra@uppcb.in



= i Pt N\ et
~ Sovo yguvT R S, W '

REGIONAL OFFICE, U. P, POLLUTION CONTROL BOARD,
SONBHADRA

- == |
-

Hf so shog 22/ f—21 / THosrsodio / 2024 | femid—29 .07.2024

¥ #,
ot 3w SH(EETR), | :
Aud—vorgodlovHo IWT Tovaodlo(wlT W gfe) -
RIS 50 57, AF—AFYR, YRIA—HTa,
TEUIA—gAIR, SIE—4RWgR(I0%0) | g
fava—dwd_diotwodlo swrew. fafids, IRmh Fo-57, IT—WAYR, -, -
C TeHld—gAR, WFUe—4RY &1 91 Rafdd s ad—vovgodiovdo %1
~ Toovciodlo (i HIR Ife)fpd WM & wag |

LD

SRIF fivgs am TReAERNE e wu—uF) fRmie—04.07.2024 BT W TR0
T PN PE N | SR T B AW ¥ 59 64 T HIR wiic 7D U9 A dovoddio
WIeE fafice RN o 57, AH-WNER, TETHI—TTaa TEHIT—gIR, SIG—HRTGR
(Sow0) @1 FE¥i—YoyHodloTHO FHT TeloywoNo @ W F wRaRlT fod W @ IR
%mwﬁlﬁﬁamﬁaﬂ(ﬁ%ﬁuam—w)a%mmwmw,w
Wt fasa sifera, Sforwodio Ui smmo—us e 2 '

3 SN P ORET TA(IRRESE T0-7) Riw—04.07.2024 3 AT &3
T 3 W fuRee Sei A dovodo Ee feifies s sio 57, TH—HHTR,
TR0 TEIe—FAR, FTIE—HROTGR(S0%0) B =1 | fyefq d AT SR ATz
weaf HeEA—-159294/UPPCB/Sonbhadra(UPPCBRO)/CTO/both/ MIRZAPUR/2022  fesiid—
11072022 # WA/ WRaffa wv weafy smdy @ A9H  YoyhodlogHo T

t:aotzr-romo%qaﬁwﬁaﬁh%mm%lmﬁﬁammmwwoaﬁowo
! 1 Ye0veIofo(elT DY i) @ A ¥ Prfa gam wmr W | iR SE
TG &HdT, VI T ﬁ‘hmﬁmﬁ?ﬁﬁ-nmzozz#aﬁmﬁawﬁm@‘ﬁl
@G
O

| ({Loﬁ%‘\mo

J0%0 ¥4 f&is Sutgaryam | . a=g e
ufafefy:— %lm HEPRI(ge—2), wowo WEEYT frior 91, e @ xpEeef e

>

A=y aftrer

a-;m’iau : AT WA 162 SR AT (e que RE)) RIS, WTE—231216

House No. 162, Uttar Mohal (Near Chandi Hotel) R6bertsganj, Sonbhadra-231216
Emall-rosonbhadra@uppcb.in

G Scanned with OKEN Scanner



| 305 - 10 |
ANNEXURE R-2

) ENVIRO EMPIRICAL SERVICES

Minutes of meeting

Minutes of meeting between M/s PNC INFRATECH LIMITED Mirzapur Uttar pradesh
Date-21/06/2023

Mamber present:
M/s PNC INFRATECH LIMITED Mirzapur M/s ENVIRO EMPIRICAL SERVICES

Mr.Vijay Bahadur ji Mr. Amit Kumar
Mr. Vijay Kumar

Subject: For Flow Meter Installation

Enviro empirical services representative Mr.Amit Kumar &Mr. Vijay kumar visited the
site M/s PNC INFRATECH LIMITED Mirzapur 21 of June,2023 and done following
activities-

1-EES engineer checked the physical condition of all instruments and found ok.
2-EES engineer calibrated the flow meter (Number of1) successfully with lab value.
3-Now data update on Display satisfactory

4-Now all system running ok.

5-EES engineer calibration reports has given to customer within 2-3days

6-EES engineer Flow Meter Installation completed

M/s PNC INFRATECH LIMITED Mirzapur M/s Enviro Empirical Services

1S09001:2015 CERTIFIED & MSME REGISTERD. ADD: - Bhabhaurl, Dhantulsi, Sant Ravidas Nagar Bhadohl, Pin Code - 221309 Uttar Pradesh
Tel: +91 9407166842 Emall: - enviro.empirical@gmall.com, GST NO: - 09CKTPP4976P1Z0


advlareb
ANNEXURE R-2


~ 11 306

about:blank

e Ground Water Department
i Ganee & Ruaval Water Supply Department)
Mmlstry of Jal Shakti
Government of Uttar Pradesh

Form 8 (C)

AUTHORIZATION/ NO-OBJECTION CERTIFICATE FOR SINKING OF NEW /
EXISTING WELL FOR INDUSTRIAL/ COMMERCIAL/ INFRASTRUCTURAL OR
BULK USER OF GROUND WATER
[Under Section 14 of the Uttar Pradesh Ground Water Management and Regulation Act, 2019.]

AUTHORIZATION/ NO-OBJECTION CERTIFICATE NO: NOC014331
VALID FROM 28/06/2023 TO 27/06/2028

6r28/23, 7:04 PM

RAMKRIPAL SINGH

Name of the Applicant
Address of the Applicant: . No 57 Sonpur Pg Bhagwat Teh Chunar Dist Mirzapur UP
’ . ; R - ' Village - Sonpur,
Company Name: PNC INFRATECH LIMITED Company Address Mirzapur
Serial No. of Application Form MRZP0623NIN003 1 Date of Submission 26/06/2023
Specimen Signature of the User:
Location particulars:
7
District Mirzapur Block RAJGARH
J.L.No Plot No. s7fa
Municipality/Corporation No Ward No. NA
Holding No. NA
Rate of Withdrawal (mJIhr.) 18.00 gl?:;:il;ilz,':;;%;)m"on (In Case of 15/07/2017
Particulars of the Proposed Well and Pumping Device:
Type of the Well Tube Well/Boring Purpose of the Well Industrial
..\.\scmbl_\' Size (For Tubé Well) 10.00 A‘Avlzll)l;ox. Strainer Length (For Tube 0.00
Diameter (For Dug Well) 0.00 Type of Pump to be Used: Submersible
H.P. of the Pump: 6.00 , Operational Device Electric Motor
Maximum Allowable Rate of Withdrawal (m:’/hr.): 18.00 ﬁl:::sm;:: .‘[‘;:’l;.\vablt Running 2.00
i I ble A Extracti
Maximum Allowable Annual Extraction of Ground 13500 Recharge Required: 6750.00

Water:
. This No-Objection certificate authorizes the owner applicant (user) to sink a well in the location specified at SI. (2) for extraction of ground water at a
rate not exceeding that as shown at S1. (3)), for Running Hours per day as shown at SI. (3k), and for maximum allowable annual extraction of ground
water as shown at S1 (3k) and s valid subject to the observance of the conditions stated overleal

« Holder of this NOC is hereby directed to assure annual recharge 0f 6750.00 cubic meter, as specitied under the application form within the given time

period..

GENERAL CONDITIONS

about:blank
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6/28/23, 7:04 PM about:blank

+ Holder of this NOC is hereby directed to fill from I1(A) for registering his/her well within 90 days as mentioned in application form shall only started afier
registration of his/her NOC.

In case of any change of ownership of the proposed well, fresh authorization has to be obtained.

No change of location, design, rate of \vilhdm&?al and pumping device in respect of the proposed well as indicated at SL (2) and (3) of this certificate shall be

made without prior permission of the Competent Authority. Any deviation in this regard shall lead to cancellation of this authorization ) 8IS/

For the purpose of measuring and recording the quantity of ground water extracted, every said user shall aflix digital water flow meters (conforming to

IS standards) having telemetry system in the abstraction structure, which record rate and quantum of extraction, at outlet of pumping devices and it shall be

presumed that the quantity recorded by the meter has been extracted by the said user, until the contrary is proved. The rate of extraction of ground water from

the well as shown in item 3(k) shall not exceed to the recorded rate from water meters

+ The concerned Authority reserves the right to stop extraction of ground water from the well due to quality hazards or any other reasons, if the situation so
demands

In case of any change of ownership of the existing well, fresh registration has to be obtained. ) .
No change of location, design, rate of withdrawal and pumping device in respect of the existing well as indicated at SI. (2) and (3) of this certificate shall be
made without prior permission of the Competent Authority. Any deviation in this regard shall lead to cancellation of this registration

In case, any of the particulars 1 information furnished by the applicant in his application for issuance of this registration is found to be incorrect during
verification at any subsequent stage , this registration is liable for cancellation,

+ The Certificate of Authorization/ NOC shall be valid fora period of five years from the date of issue. The applicant shall have to apply for renewal through a
fresh application, at least ninety days prior to expiry of its validity.

» Construction of piezometers and installation of digital water level recorders with telemetry shall be mandatory for user. Depth and zone tapped of piezometer
should be commensurate with that of

e he pumping well, The data. obtained from digital water level recorders shall be made available to this office on monthly
asis

Guidclines for Installation of Piezometers and their Monitoring

Piezometer is a borewell /tubewell used only for measurin

g the water level by lowering the tape/ sounder or automatic water level measuring equipment. It is
also used to take water sample for water quality testing wi

hen ever needed. General guidelines for installation of piezometers are as follows:

° T{w piezometer is.to be installed/constructed at the minimum of 50 m distance from the pumping well through which ground water is being @
withdrawn. The diameter of the piezometer should be about 4” to 6”.

o The depth of the piezometer should be same as is case of the pumping well from which ground water is being abstracted. If, more than one

piczometers are installed the second piezometer should monitor the shallow ground water regime. It will facilitate shallow as well as deeper ground
water aquifer monitoring, ;

No. of piezometers to be constructed & Type of water level monitoring mechanism shall be as per below table:

Monitiring Mechanism
S.No Quantum of Ground water withdrawal (cum/day) No.of piezometers required
Manual DWLR with Telemetry
1 <10 0 0 0
2 11-50 | 1 0
3 50- 500 | 0 |
4 > 500 2 0 2

o The measuring frequency should be monthly and accuracy of measurement should be u
upto two decimal.
o For measurement of water level sounder or automatic water level recorder (AWLR
system should be used for accuracy.
o The measurement of water level in piezometer should be taken, only after the
four to six hours.
All the details regarding coordinates, reduced level (with respect to mean level), depth, zone taped and assembly lowered should be provided for
bringing the piezometer into the Hydrograph Monitoring System for Ground Water Department, Uttar Pradesh, and for its validation
o The ground water quality has to be monitored twice in a year during pre-monsoon (May/June) and post-monsoon (October/November) periods.
Quality may be got analyzed from NABL approved lab. Besides, one sample (1 It capacity bottle) to the concerned Director, Ground Water @
Department, Uttar Pradesh, for chemical analysis.
o A Permanent display board should be installed at piezometer/Tube wells site for providing the location. piezometer/ tube well number, depth and
zone tapped of pieczometer/tube well for standard referencing and identification,
o Any other site specific requirement regarding safety and access for measuremeqt may be taken care of.
» Any other condition(s) that may be imposed by the concerned Authority. ;
In case, any of the particulars | information furnished by the applicant in his application for issuance of this permit is found to be incorrect during verification
at any subsequent stage, this permit is liable for cancellation,
« SPECIFIC CONDITIONS: )
« (A) For Industrial User: No Objection Certificate for ground water extraction by industries shall be grantgd subject to the following specific conditions:
« 1) No Objection Certificate shall be granted only in such cases where local government water supply agencies are not able to supply the desired quantity of
water.
« i) All industries shall be required to adopt Jatest water efficient technologies so as to reduce dependence on ground water resources.

« 1i1) All industries abstracting ground water in excess of 100 m>/d shall be required to undertake annual water audit through Cun‘fedemtion of Indian Industrics
(Cl1)/ Federation Indian Chamber of Commerce and Industry (FICCI)/ National Productivity Council (NPC)/ PHD Chamber of Commerce & quustrlcs
certified auditors and submit audit reports within three months of completion of the same to Ground Water Department Uttar Pradesh. All such industrics
shall be required to reduce their ground water use by at least 20% over the next five years through appropriate means ) i -

« iv) Construction of observation well(s) (piczometer)(s) within the premises and installation of appropriate water level monitoring mechanism as mentioned in
General Condition no. 10 shall be mandatory for industries drawing/ proposing to draw more than 10 |_n? /day of ground water and. Monitoring of water IF\‘cl
shall be done by the project proponent. The piezometer (observation well) shall be construcl'ed at a minimum distance of 50 m from the bore \\'cII/prodlixumn
well. Depth and aquifer zone tapped in the piezometer shall be the same as that of the pumping well/ wells. Monthly water level data shall be submittec
online to the Ground Water Department, UP. L ) ¢ ‘ ‘ ‘ ‘

« v) The proponent shall be required to adopt roof top rain water harvesting/ rccl)a;ge in the project premiscs. Industries which are Inkc})' to pollute grounc ”
water (chemical, pharmaceutical, dyes, pigments, paints, textiles, tannery, pesticides/ insecticides, fertilizers, slaughter house, explosives etc.) shall storc
harvested rain water in surface storage tanks for use in the industry.

+ vi) Injection of treated/ untreated waste waler into aquifer system is strictly prohibited.

p to cm. the reported measurement should be given in meter
)/ Digital Automatic water level recorder (DWLR) with telemetry

pumping from the surrounding tube wells has been stopped for about

5
about:blank R
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aza i i heries, other
i ical/ Petrochemical, Coal was! ¥
vii) Industries which are likely to cause ground water pollution e.g Tanning, Slaughter Houses, Dye, Chem
hazardous upits etc

ne Q venli llution,
i ention of ground water po

( T list) need to undertake necessary well head protection measures to ensurc pre

-(as per CPCB Ii

* 1) Incase ol'mf & i ) 8 ’
)1 ¥ action B ! ! P

User The No Uluccl;(m Certilicate for ar ound water abstrac! will be granted subject to the following s ecilic conditions
meter) and submit t e dat l\.‘ » Ground Water Deparimen! P as a| plicablc. NIOII“(HIIIQ records and results should be retained by the

pf.()p{ fi to Grou C DL' ent, U P 4

y ) ata online (¢ ‘ | ,
AMS dat Yy for new |7le¢Cl$ where glouud waler "K]'-lllcl"cllt is more than 20 m day The water
. of Se wage llcalll\CI t Plants (STP) sha . ma 1Mo 0

frc STP 2 (s ) shall be man (

ull'llcd for toilet "“Shlllg. car ““Sl““g. Eﬂldcnlllg cte

Date :28/06/2023

Place:Mirmpur

ire digital signature
This certificate is clectronically generated and does not require digi g
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> 09AMAPP$81561 Reg. No.-135 33;;267523
INDIAN NURSERY
AND GARDEN TOOLS
E-MAIL: indiannursery@gmail.com 3 RB2E
mganz‘tz;mmnﬁ(m‘a;m) (© 9839 089 646 n
St No: &5 BRaNCH-welTETaTE (e, TErw  (© 0542-2370684 gl
NATER <:couciasesin, Moossintgbbomtoanns B linets st cisdinsanssanss Date 2¥9-.02-.24. T
.| Sr. No. Discription Qty. Rate Amount >
\ C{’ tveyn : lo | 8oo| oo /
21 _lKedom L | 240| PL0
2 Mawa o £ 1 9%p] 1956
M| oy oo W |9ocl £oa |
A 43200 ) __|
N (I ATt
L\ le
Purnose .
3 o q ’
TECH LTD. - ¥
—13
oW \ 1D ==
25
N stecés2p1y I8
5(23(59898 \
i o \ ndet
« DECORATIVE HOUSE PLANTS » GARDEN DESIGNERS « ALL KINDS OF QUALITY PLANTS « GOVT. SUPPLIERS
GARDEN TOOLS : ALL KINDS OF GARDENING IMPLtMENTS ARE AVAILABLE
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321 26 ANNEXURE R-5
| csTin-o9AWBPS0335B12X Mob : 9838686538
TﬁTﬁ IRON s l ORES ( Inveice No..- (
" C. 30735, MALDAHIYA, VARANASI - 221002 93
SHIG B ey, B, ¥ U ¥e ST B Al g Geak [ Date of Issue ) 7- 06 - 2073 |
. - — - -\ r > ”-‘y
' Purchaser PNC \\’\F'YG\TC"\ LAM!TEd r@M—
NH-2 &y Pasn Rood fgme ite || vemeortios.. “
| Address A - UP Gg C'] / [ZL} 6
l ‘ \\\Q% Q\mwaqm EK‘C\'L" Myw'l@buﬂ/ Vehicla No...
_ :Mobiie QG‘q 0b o % 'SH | DBLE. ..o i wersisiinsescsseas seosiaessnciaessssass J
’ GSTIN{OQ |9 [A[AJCICIPIO|S[T|7(Q]] |z v StateCode[O‘)]
l b‘No ST A =S B W T i 1 .-; ;- ST y 3 P s
] :
| MC Channef L ~
TU6 | 2659 | 55, gt |46 SaKiyal
Q@3 #}
l
! ﬂ Purmose __p'%'g
! r DRTH Mo, ("C\\l f‘.::azdﬂ
: -0 ety \1}&9@ =
] e ‘
1 ; (e ! Tl
1‘ UL R YROH WD, 1144
Slostovgyy | Fleep4lése
Seo\qy gy | P12Ye w9l J‘
i Bank detalls - Taxable Valie | 1Y S 2 14972
Bank Name : Kotak Mahindra Bank + Branch : Nadesar, Vns [CGST @ (/.| 2127, D9
Alc No : 9838686538  « IFSC Code : KKBK000S533®2 sesT @l | 13187 |29
Bank details - IGST @
Bank Name : Indian Bank » Branch : Kashi Vidyapith, Vns |Qther Charges
Alc No . 20204943886 2« IFSC Code : IDIBO00KS18 Grand Total 17 P C) CO |0
Rupees (In Words)- UL LOEMA Couegh, ho Fuoungnd nire Agn ded Fobess
['-.':,-,:,.~ ® All disputes are subject to Varanasi Juris For:-TATA IROHN STORES
@ Goods ones sqldwﬁinotbe(aken back 7 &]
‘ ® interes! @024 %per annum will be charged if the amount is e (,‘J
' not paid after due date.,
i e RO E {Signature of issuing ority)
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[ 5sTIN.- 09AWBPS0335B1ZX Mob : 9838686538 |
| Ta@TE IRON STORES | mowero- o
" ¢ 30/35, MALDAHIYA, VARANASI - 221002 100
T TieR, H, T 4 Y0 T @ 9 1 Geu | Dateofissue ) ]-06 2017
| (ourenaser CNC Infyatech Lmiked SomcoR(®). 1
v{ ' NH,Q (‘5% % s eOad ﬂqfra S,‘/?, ROy S ———
Addres
A | 5\];‘(}&36*:‘4)‘70*(’”“ '§6[<‘"‘-’. (,-41"523;}21‘/ Vehicia No.. RGSDT%-ZQ
| Mobile ng snloé3y | |
‘5»_‘3»5}‘“ olg 1Al Al C|C Plol3]7]71Q1) [Z |V State Code P07 ]
f_‘“‘“ ‘ RS }i{ii& R m@uﬁTP
| MC Channe? Tug | 139 SS - 8l €2796. K2
| A9s £
| &
| | {
|| M Al Ul HGD? << . o8 60592, e

=18 ik <\ obEd A Ly
DMTR No. 5 ssaq) &
oG % Lo 0BT WL

& 1& slo LB LRES
' 51230 k934
PME NFRATECH

| Bank details : Taxabie Value t 2338(’ z 8
| Sank Name : Kotak Mahindra Bank+ Branch : Naddsar, Vns |[CGST @4 7 []1]OX - 374
| AlcNo 0838686538 - IFSC Code : KKBK0005332 sest @9/ /0§ - |8
| Bank details IGST @ .

' Bank Name : Indian Bank + Branch : Kashi Vidyapith, Vns |Other Charges
 Alc No: 20204943886 + IFSC Code : IDIB00DKG18 Grand Total | [ 95 G 0D |0
Soe 0Lk _orry. e snanand. Sie. undred b ZN

For- TATA RGN STORES

Rupees ( in Words}:..

e @Al disputes are subject o' Varanasi Juri ion;
® Goods ones sold will not be taken back. (g SQ :
| & inlerest @24 %per annum will be charged if the ampuntis e N
not pasd afterdue date.
; e A0 E (Signature of issuing hority)
% B . —
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28

| GSTIN.- 09AWBPS0335B12ZX

Mob : 9838686538

r~

TATA IRON STORES

C. 30735, MALDAHIYA, VARANASI - 221002

Inveice No.:-

—.

1Ub

iR TR, 49e, $E A Y @A @ i @ Gea AW

| Date of issue ,‘27[06 [20273 |

| State Code {09)

[

—

Transport Mode. ..

o uPﬁFT27yz

% Mobile FL| s . R, )
.GSTINi iR jciciPle [ [ |Q 11 (=2 lu StateCode{QS]
ZL 118 99 3= |t
|
|
l
D 49z
3\7“3 Y Lﬂ
| 488
!
? 44 94>
Bank detatls : B Taxable Value UGB (&
Bank Name : Kotak Mahindra Bank + Branch : Nadesar, Vns [CGST @ 9-)- \¢ 308 -4
Alc No : 9838686538 « IFSC Code : KKBK0005332 SeGsT @ 974 \o 1o =143
Bank details : IGST @ |
Bank Name : Indian Bank » Branch : Kashi Vidyapith, Vns Other Charges {
Alc No : 20204943886 * IFSC Code : IDIBO00OK618 Grand Total ‘Mo Y00 =k

Rupees { in Words): OL\.Q..LOJK, W»«M f/QQM M(% S R

B

& All disputes sre subject o Varanast Jurisdiction.

& Goods ones sold will not be taken back

& [nlerest @24 %per annum will be charged if the amount is
not pand after due date

eE KO E

For- TATA IROM STORES
o.L %

(Signature of issuing Aut

ty)
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” \”‘, ,? ,,7‘

e

E wJa
[
GSTIN.- 09AWBPSO33581Z§ INVOICE

TATA IRON STORES

Mob : 9838686538

"~

Invoice No.:-

.
C. 30/35, MALDAHIYA, VARANASI - 221002 108
S HR  TeY, Y, 5T 4 X6 O © 9o 9 mewy Rem | Dateof lssue 2-B-06 <2073 |
( \ s “State Code (03)
| Purchaser PN ¢ \'\‘t E“’(’CL\ Lh”f‘ e d 1 !a!e (3],
‘ Transport Mode...
rodress M7 By Tann Koad figye Sl R e
| Ui og o M’\O\ N unta EKO.M H.ywqy Vehicte No.M/1.0. “\
| Mobile ({gq €O lo (bl\‘ | Date. ...
(estn[o [ [A]AlCIC ]P0 2717 [Q]1]Z [V StataCodep(?]
‘:\.Q,.N'D. = 3 g e T e .~

| Sloomo (VW95

| Lo YPazyyy

5 5l6 65420259

| 5193042222

?—Bani details : Taxable Vailue | ) 7177487 . |1/

| Bank Name : Kotak Mahindra Bank » Branch : Nadesar, Vns [CGST @Q+- | 2496y . [BY

| Alc No : 9838686538  » IFSC Code : KKBK0005332 SGST @7 | 2Y4¢ Y . BY

| Bank detaits : IGST @

| Bank Name : Indian Bank + Branch : Kashi Vidyapith, Vns |Other Charges— BT

| Alc No - 20204943886  « IFSC Code : IDIBOOOKG18 Grand Total L2736 (6D
thv€e \a¥t \:\)A‘\{\.\, Aaaey) Fhthoma e \.\u naved Uixb

.........

.............

_ Rupees [ In Words}:

® All disputes are subject to Varanasi Junsdicé&)m

@ Goods ones sold will not be taken back.
‘ ® Interest {024 %per annum will be charged if the amount is
J rot pad after dus date.,

oF &0 E

For- TATA IRON STORES

%A

(Signature of issuing

e-&

—
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TAX INVOICE’35

ANNEXURER-7 330

Ancja Infratech © Invoice No. Dated
Ramaipatti, Mi pur 7 30-Sep-21
GSTIN/UIN: 09ABFFA7490Q1ZM Delivery Note Mode/Terms of Payment
State Name : Uttar Pradesh, Code : 09 . Bill Period 26 Aug. to 25 Sep-21
E-Mail ane]a1Ginfratech@gmail.colmf‘ Reference No. & Date. Other References
Consignee (Ship to) Buyer's Order No. Dated
P.N.C Infratech Lt
Sonepur, Aharaur Dispatch Doc No. Delivery Note Date
GSTIN/UIN : 0BAACCP0377Q1ZU 30-Sep-21
State Name : Uttar Pradesh, Code : 0 Dispatched through Destination
| Buyer (Bill to) Terms of Delivery
P.N.C Infratech Ltd
Sonepur, Aharaura
GSTIN/UIN /09AACCP0377Q1ZU
State Name . Uttar Pradesh, Code : 09
Place of Supply : Uttar Pradesh
SI Description of Goods HSN/SAC | Quantity Rate per Amount
| | No. & A
ﬁ BOLDER 2616 |266i7TON| 1 e@o TON|  3,06,208.56 /
K’ 7
OUTPUT CGST @ 2.5% 2.50|1% {{ 55.21
OUT PUT S GST @ 2.5% 2.50|% 655.21 /
ROUND OFF ' (y
T Total 2,551.738 TON  3,21,519.00+
@l Y :0unt Chargeable (in words) X ERCO.E
mR Three Lakh Twenty One Thousand Five Hundred
| Nineteen Only g
Company’s PAN . ABFFA7490Q %.' (4
Declaration

We declare that this invoice shows the actual price of the
goods described and that all particulars are true and
correct.

P

Customer's Seal and Signature é:

for Angjq Infydjkch

Jagpm 4

\Y

This is a Computer Generated Invoice

Authorised Signatory
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’ TAX INVOICE
Rnela nfvapog———————

e Invoice No. Dated
gasn;?lpattl. Mirzapur T 29-Oct-21
State'\ll\l/UN: QQABFFA7490Q1ZM Delivery Note Mode/Terms of Payment
E-Mail 'a:r\lzj.m%ti:]a}: F;ra?]esh. Code : 09 Bill Period 26 Sep. To 25 Oct
: atech@gmail.com Reference No. & Date, Other References
1 Consignee (Ship to)
Buyer's Order No. Dated
g.N.C Infratech Ltq
onepur, Aharaura Di D i
.StstTn::mN : 09AACCP0377Q12U spatch oc No. 2:";:{ ;’: e Date
a e - . - -
ame + Uttar Pradesh, Code : 09 Dispatched through Destination
| Buyer (Bill to) Terms of Delivery
P.N.C Infratech Ltd
Sonepur, Aharaura
GSTIN/UIN : 09AACCP0377Q1ZU
State Name . Uttar Pradesh, Code - 09
Place of Supply : Uttar Pradesh
ﬁ\ Description of Goods HSNISAC[ Quantity | Rate [per|  Amount
OUTPUT C GST @ 2.5% 2.50| % 9,745.80
OUT PUT S GST @ 2.5% 2.50(% 9,745,080
ROUND OFF 0.40
L SN
Total 3,248.6 ¥4,09,324.00
Amount Chargeable (in words) R

INR Four Lakh Nine Thousand Three Hundred
Twenty Four Only

S

Company's PAN : ABFFA7490Q
P invoi tual price of the
that this invoice shows the actual p
Z\éic?: g':zribed and that all particulars are true and ‘
correct. i ) N /L\
Customer's Seal and Signature ﬂz\
Authorised Signatory |

This is a Computer Generated Invoice




TAX INVOICE

/

Company's PAN : ABFFA7490Q

Declaration ‘
We declare that this invoice shows the actual price of the

goods described and that all particulars are true and

&

2a

P S P Lo
Q“e.la.lnfratech ' . ~ {Invoice No. / Dated ~ 3
GsTi o, Mirzapur 9 soNov2t
Stat IN: J9ABFFA7490Q12M B Delivery Note Mode/Terms pfPayment
E_Mgi{\l.ame.: Uttar Pradesh, Code : 09 Bill Period 26 Oct To 25 Nov :
. aneja‘l6lnfratech@gma|l,<_:om Reference No. & Date. Other References .
Consignee (Ship to) Bﬁyer's Order No. Dated
g.N.C Infratech Ltd '
onepur, Aharaura Dispatch Doc No. Delivery Note Date
SSTIN/UIN . POAACCPO377Q1ZU : - 30-Nov-21
tate Name . Uttar Pradesh,Code : 09 Dispatched through Destination
Buyer (Billto) | / Terms of Delivery
P.N.C Infratech Ltd
Sonepur, Aharaura
GSTIN/UIN 1 09AACCP0377Q1ZU
State Name . Uttar Pradesh, Code : 09
Place of Supply : Uttar Pradesh"
Description of Goods HSN/SAC | Quantity Rate .| per Amount
V1 / . i
1 |BOLDER - 2516 zﬁos.ooo TON 60.00 TON A/1 ,44,600.00
OUTPUTCGST @ 2.5% 2.50|% - %,, 15.00|
OUT PUT S GST @ 2.5% 2.50| % ,615.00
_ Total 26,205,000 TON 33,01,830
Amount Chargeable (in words) . .E/é’/ 0.E
I'NR Thirty Three Lakh One Thousand Eight Hundred
Thirty Only

correct. -
Customer's Seal and Signature

for Aneja Infratech

- (x/f ~Z _e//
Authorised Signatog‘

This is a Computer Generated Invoice

32
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TAX IR@ICE

Infratger.
aMaipattj' i Invoice No Dated
SSTIN/GIN. Hrzapur |
tate NU'N- ,09ABFFA7490012M/ 19, — 3 Dec:21 e
Eonis ame : Uttar Pradesh. Code - Delivery Note Mode/Terms of Payaient
ail : aneja16infratech@glmaci>l ;. > Bill Period 26 Nov To 2§ Dec
-com Reference No. & Date. Other Refergrices
Consignee (Ship to)
P.N.C Infratech Ltd / Buyer's Order No. Dated
gonePUr. Aharaura 5i : _
Sg:;[\’j\l/um - 09AACCP0377Q1Z spatch Doc No. g:h;ery I;:te Date
ame - Uttar Pr: 1 ____|31-Dec-
r Pradesh, Code : 09 Dispatched through Destination |
(P l
Terms of Delivery o -
Buyer (Billto) S
P.N.C Infratech Ltd
Sonepur, Aharaura
GSTIN/UIN : 09AACCP0377Q12U
State Name . Uttar Pradesh, Code : 09
Si| Description of Goods HSN/SAC | Quantity Rate | per Amount
_Nij, s . % (. il A
4 |BOLDER 2516 GTon|  #50.00| TON| <06,67,440.00]
B | /
| OUTPUT C GST @ 2.5% 2.50|% 1,686.GC
| CUT PUT S GST @ 2.5% . ! 2.50|% '686.00
1 1 .
i
|
e Total WHE0GTON] 438,50,812.00
_J____—— B P ) - E. &0.E
Amount Chargeable (in words) ‘ ] ppegs
'{NR Thirty Eight Lakh Fifty Thousanﬂ_l_f_ught Hundred Twelve Only T ¥
S ————{4SNISAC EES——— Taxable | _ Central Tax__ | State Tax Total
, Value . [ Rate | - Amount | Rate | _Amount _; Tax Amount
ﬂ = T " [36,67,440.00[ 2.50% | 91,686.00]2.50% | 91,686.00] 1,83,372.00
s “Total| 36,67,440.00 91,686.00 91,686.00 1,83,372.00

e e

——

i Tax Amount (in words) : |

_'_,.——___—-,__.-_-___,. —

NR One La

Company's PAN  ABFFA7490Q

Declaration . o
jare that this InvoiCe show

Z)Y)ig: fiescribed and that all particulars are tru

COIFECi. R — -

- This is @

kh Eighty Three Thousand Three Hun

dreg-Seventy Two Only
AN\

hows the actual price ot the

Q%

e e . ——— =

e and

Computer Generated Invoice

for Ané nn
e

__ Authorised Signatory]




-\
Aneja Infratech

TAX INVOICE

amaipattj, Mirzapur

STIN/UIN: 09ABFFA7490Q1ZM
State Name : Uttar Pradesh, Code : 09
E-Mail : aneja16infratech@gmail.com

Bill Period 26 DEC To 25 JAN

Invoice No. Dated
13 31-Jan-22
Delivery Note Mode/Terms of Payment

Reference No. & Date.

Other References

Consignee (Ship to)

P.N.C Infratech Ltd
Sonepur, Aharaura

GSTIN/UIN
State Name

Buyer (Bill to)

P.N.C Infratech Ltd

Sonepur, Aharaura

GSTIN/UIN : 09AACCP0377Q1ZU
State Name . Uttar Pradesh, Code : 09
Place of Supply : Uttar Pradesh

| Buyer's Order No. Dated
Dispatch Doc No. Delivery Note Date
. Uttar Pradesh, e:09 Dispatched through

DesW

Terms of Delivery

7

Si Description of Goods HSN/SAC | Quantity Rate per Amount
No.
-’ X a“ BOLDER 2516 17,546.000 TON 120.00| TON| 21,05,520.00
OUTPUT C GST @ 2.5% 2.50|% 52,638.00
OUT PUT S GST @ 2.5% 2.50|% 52.638.00
/
Total 17546000 TON 7 /
£ _aount Chargeable (in words) 221 %726602
* Twenty Two Lakh Ten Thousand Seven Hundred ' .
Ninety Six Only
Company's PAN : ABFFA7490Q
Declaration
We declare that this invoice shows the actual price of the
goods described and that all particulars are true and
correct.
Customer's Seal and Signature L \ /) \
nejadnf v

This is a Computer Generated Invoice

P

Authorised Signatoq

B e - et L
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e

Ageja Infratech
Maipatti, Mirzapur

gtSTINIUlN: 09ABFFA7490Q1ZM
ate Name : Uttar Pradesh, Code : 09

E-Mail : aneja16infratech@gmailm/

TAX INVOICE

—

Bill Period 26 JAN TO 25 FEB

Invoice No. Dated
14 27-Feb-22
Delivery Note Mode/Terms of Payment

Reference No. & Date.

Other References

GSTIN/UIN

Consignee (Ship to)

P.N.C Infratech Ltd
Sonepur, Aharaura

State Name

<

: 09AACCPO0377Q1ZU

: Uttar Pradesh, Code : 09

Buyer's Order No. Dated

Dispatch Doc No.
27-Feb-22

| Delivery Note Date

Dispatched { gh Destination

K 51(733

Terfis of Delivery

Buyer (Bill to)
P.N.C Infratech Ltd

<A

=N

ot VR A LT W

45,978.00
as.978.00_—

Sonepur, Aharaura o 00!/ |
GSTIN/UIN - 09AACCP0377Q1ZU \j\/q /}() i f,f 2,88/ o .
State Name  : Uttar Pradesh, Code : 09 gq/ Pankaj Dwived) . Passing
C, Audit Offi Aut Aonty
)\
Y= o
Description of Goods HSN/SAC | Quantity Rate er Amount
No.
1 |BOLDER 2516 15,326.000 TON 120.00| TON 18,3W
OUTPUT CGST @ 2.5% Nf 2.50|%
OUT PUT S GST@25% ‘N%@ib. g 2.50| %
D &\%%!O\n’::‘:“" /
%\/ / - » v
LS ‘ ]
\ aN
X Z Total T P 15,3@2001@ [ ) 1% 19:31,076.00
Amount Chargeable (in words) & b =N VAAx] E&OE
INR Nineteen Lakh Thirty One Thousand Seventy Six gnly ’ 0? 88’ a) A_/%_-—;,,-
HSN/SAC Taxable Central Tax State Tax 7 oD
Value Rate | Amount Rate Amount | Tax Amount
16 18,39,120.00| 2.50%| 45,978.00]2.50%| 45,978.00| 91,956.00
Total| 18,39,120.00 45,978.00 45,978.00| 91,956.00

Declaration

correct.

Company's PAN

: ABFFA7490Q

We declare that this invoice shows the actual price of the
goods described and that all particulars are true and

Tax Amount (in words) : INR Ninety One Thousand Nine Hundred Fifty Six Only

ThisisaC

&

omputer Generated Invoice

g

Authdrised Signatory




o,

Aneja Infratech

TAX INVOICE
-
Invoice N Dated
15 / 17-Mar-22 J/
Mode/Terms of Pay

Ramaipatti, Mirzapur

GSTIN/UIN: 09ABFFA7490Q1ZM
State Name : Uttar Pradesh, Code : 09
E-Mail : aneja16infratech@gmail.co

Delivery Note
Bill Period 26 FEB TO 10 MAR
Reference No. & Date.

Other Refefences

P.N.C Infratech Ltd
Sonepur, Aharaura

Consignee (Ship to) N Buyer's Order No. Dated

P.N.C Infratech Ltd

Sanenur, Aharaura Dispatch Doc No. Delivery Note Date
GSTIN/''N : 09 €690377Q1ZU 17-Mar-22

State Name ¢ L}U?Pradesh, Code : 09 Dispatched through Destination

Buyer (Bill to) Terms of Delivery

;J’z;) 1bb ) F

s 1SGATSH .

GSTIN/UIN AACCPO03/ ’.11ZU

State Name ¢ Uttar Pradesh, LJde : 09

Place of Supply : Uttar Pradesh

I Description of Goods Hye- Quantity ate Amouynt I

No. : ‘{A 2 /‘/

1 [BOLDER 2516 13,732,000 TON 12?).00 TON (f6,4/7,840.00 /
OUTPUT C GST @ 2.5% 2.50| % 41,196.00,/
OUT PUT S GST @ 2.5% 2.50|% 41,196.00 /

<

/ﬂ— ‘ i
28)4/>0> ToD :
Hari Oum Sharma Passmd )W ( 5,96 ,757 DC %
Auditor Authority D-LA 371!) Y /
P
Total 13732000 TON T30 5520
Y E&OE

Amount Chargeable (in words)
INR Seventeen Lakh Thirty Thousand Two Hundred
Thirty Two Only

Company's PAN : ABFFA7490Q

Declaration
We declare that this invoice shows the actual price of the

goods described and that all particulars are true and

ONLINE PAYME T

ID"il n
9@5%15
for Aneja lnfratech

correct.
Customer's Seal and Signature

é i Authorised Suanatory

This is a Computer Generated Invoice

336
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42

TAX INVOICE
Anej
R eja-lnfratech ; Invoice No.
amaipatti, M
GS l, Mllzapur 16
TIN/UIN: 09A -
State Name. - BFFA7490Q1ZM Delivery flote
E-Mail ame | Uttar Pradesh, Code ; 09 Bill Period 11 MARTO MMAR|  —— |
Il : aneja16infratech@gmail.gom Reference No. & Date. Other References
Consignee (Ship to) A/Buyer‘s Order No. Dated
P.N.C Infratech Ltd :
Sonepur, Aharaura Dispatch Doc No. Delivery Note Date
GSTIN/UIN - D9AACCP0377Q1ZU 31-Mar-22
State Name - Uttar Pradesh, Code : 09 Dispatched through Destination
. T
Terms of Delivery
Buyer (Bill to)
P.N.C Infratech Ltd /
Sonepur, Aharaura
GSTIN/UIN - 09AACCP0377Q1 YA
State Name - Uttar Pradesh, Code : 09
Description of Goods HASN/SAC | Quantity Ra per Amount
BOLDER 2616 | MfinnToN| £7720.00| TON ,s1,o4oy |
OUTPUT C GST @ 2.5% 2.50|% /526.00 /
OUT PUT S GST@ 2.5% - 2.50 % ,526.00
E . Total 14,842,000 TON #18,70,092.00
Amount Chargeable (in words) E &OFE
ighteen Lakh Seventy Thousand Ninety Two Only /
HSN/SAC T\z;x?ble - Central Tax State Tax Total
alue ate | Amount | Rate | Amount |Tax Amou t
2516 17.81,040.00| 2.50%| 44.526.00[2.50%| 44.526.00 89.052.0'2)
Total) 17,81,040.00 44,526.00 44,526.00/ 89,052.00
Tax Amount (in words) : INR Eighty Nine Thousand Fifty Two Only
Company's PAN : ABFFA7490Q §3
Declaration _
We declare that this invoice shows the actual price of the for Aneja Infratech
goods described and that all particulars are true and .
correct. O‘W
Aufhorised Signatory

This is a Computer Generated Invoice



ﬁ. \.,—-— : : T 1—4‘13——' e e

~#%. (pneja Infratec i - oy
- |Ramaipatti, Mirzapur [Invoice No, Dated

":' GSTIN/UIN: 09ABFFA7490Q1ZM WM 30-Apr-23 R s it
i" State Name : Uttar Pradesh, Code : 0g elivery Note Mode/Terms of Payment. |

E-Mail : aneja16infratech@gmail.com

Consignee (Ship to) J}e'f"rence No. & Date. Other Referenc.;’e"s l
PNC INFRATECH LIMITED \/ | ’
r }

Village-Sonpur, Post-EKLI, Tehsil-Chuna

Buyer's Order No. Dated Y !
Dist. Mirzapur- fx ' 4
s i . 09 AAC.CPD§377Q1 zZU Dispatch Doc No.

Deli )
State Name : Uttar Pradesh, Code : 09 RiERyNete m
Buyer (Bill to) 1 Dispatched Through Bocr _
PNC INFRATECH LIMITED estination z
Village-Sonpur, Post-EKLI, Tehsil-Chunar Terms of Delivery
Dist. Mirzapur- e .
GSTINUIN  : 09AACCP0377Q1ZU BillPeriod 1 April To 30 April-2023
State Name : Uttar Pradesh, Code : 09 /
Sl Description of Goods '
B |EoLDER :
g HHB0TON] 4 120.00|TON| 47,17,560.00
¢
OUTPUT C GST @ 2.5% 2.50|%
. . 1,17,939.00
OUTPUT S GST @ 2.5% ' 250|% | 11793900

oA e

| Total 33,413,000 TON ¥ 49,53,438.00
Amount Chargeable (in words) E. &0
INR Forty Nine Lakh Fifty Three Thousand Four Hundred Thirty Eight Only ﬁ
HSN/SAC Taxable Central Tax State Tax TotaJH
5 o Value | Rate | Amount | Rate [ Amount |Tax Amoun!
47,17,560.00| 2.50%| 1,17,939.00{ 2.50% [ 1,17,939.00] 2,35,878.00
Total| 47,17,560.00 1,17,939.00 1,17,939.00 | 2,35,878.00
Tax Amount (in words) : |NR Tywe Lakh Thirty Five Thousand Eight Hundred Seventy Eight Onl )
Declaration for Angja ‘

We declare that this invoice sh i
7 ows the actual price of the
(g:gr?g‘s:tdescnbed and that all particulars are true and
. Authorised Signatory

This is a Computer Generated Invoice

& v
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Tax Invoice

Aneja Infratech ﬁ Invoice No. Dated
Ramaipatti, Mirzapur All2023/002 17-May-23
GSTIN/UIN: 09ABFFA7490Q1ZM Delivery Note Mode/Terms of Payment
State Name : Uttar Pradesh, Code : 09
E-Mail : anejai6infratech@gmail.com Reference No. & Date. | Other References
Consignee (Ship t0) s
C INFRATECH LIMI . Buyer's Order No. Dated
Cmage-Sonpur. Post-EKLI, Tehsil-Chunar
ist. Mirzapur- - y
ggEI’INIUH\‘\) : 09AACCP0377Q1ZU Dispatch Doc No. Delivery Note Date
State Name : Uttar Pradesh, Code : 09 _ -
Buyer (Bill to) Dispatched through Destination
PNC INFRATECH LIMITED .
Village-Sonpur, Post-EKLI, Tehsil-Chunar Terms of Delivery
Dist. Mirzapur- Bill Period 01 May To 15 May
GSTIN/UIN : 09AACCP0377Q12ZU
State Name : Uttar Pradesh, Code : 09
b S Description of Goods HSN/SAC| Quantity Rate [ per Amount g
No. p
1 |BOLDER 0 dHnsmron|  126.00|7oN| 1€ 49,400.00
|
1 OUT PUT C GST @ 2.5% 250(% |  47,235.00
\l l‘ OUTPUT S GST @ 2.5% 2.50| % 1,235.00
\ l
‘1
N
i ©’
s/
K/__#_
u Total L

13745000 TON %17,31,870.00
Amount Chargeable (in words) E.&O.E
INR Seventeen Lakh Thirty One Thousand Eight Hundred Seventy Only

HSN/SAC

Taxable Central Tax State Tax Total
e Value Rate | Amount | Rate | Amount |Tax Amount
—— 16,49.400.00| 2.50%| 41,235.00|2.50%| 41,235.00 82,470.00

B Total| 16,49,400.00 41,235.00 41,235.00| 82,470.00
Tax Amount (in words) -

Déctiration INR Eighty Two Thousand Four Hundred Seventy Only

P 0 1 ’
We declar oS for Aneja Jof
goigse?:;i, (ilt\)a:’ this invoice shows the actual price of the %
correct, ¢ and that all particulars are true and 096

— Authorised Signatory

This is a Computer Generated Invoice

¥
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Tax Invoice

Invoice No ’Dated
ja Infratech ;
3"?%Zip';m Mirzapur Al/2023/003 / 31-May-23 d
G;TIN/UIN' 09ABFFA7490Q1ZM Delivery Note 1 Mode/Terns of Payment
. desh, Code : 09 /ms
tate Name : Uttar Pra :
ISE-Mail : aneja16infratech@gmail.com Reference No. & Date., Othér References
Consignee (Ship to) e
PNC INFRATECH LIM ; / Buyer's Order No, Dated
Village-Sonpur, Post-EKLI, TehsuI-Chung
| irzapur- Di n
ggtﬂm;&r\? 3 09AACCP03':7(C:)1§U o ispatch Doc No. Delivery Note Date
: Pradesh, Code :
State gm; : Uttar —|Dispatched through Destination
uye
NFRATECH LIMITED ‘ .
CﬁfQLSOnpur, Post-EKLI, Tehsil-Chunar Terms of Delivery
Dist- Mirzapur. Bi" Period 16 May To 31 May
GSTIN/UIN : 09AACCP0377Q1ZU
State Name : Uttar Pradesh, Code : 09
.@[ Description of Goods HSN/SAC| Quantity Rate | per Amount
1 [BOLDER 0 9,516.000 TON 120.00| TON| 11,41,920.00
OUTPUTC GST@ 2.5% 2.50|% 28,548.00
OUTPUT S GST @ 2.5% 2.50(% 28,548.00
S\
ep
K; . asob2e
\ gt
q/'
i Tol 557600 TOR 211,99,016.00
Amount Chargeable (in words) E.&OE
INR Eleven Lakh Ninety Nine Thousand Sixteen Only
HSN/SAC Taxable Central Tax State Tax Total
0 Value Rate | Amount Rate | Amount | Tax Amount
— 11,41,920.00{ 2.50%| 28,548.00| 2.50% 28,548.00] 57,096.00
Total| 11,41,920.00 28,548.00 28,548.00| 57,096.00
B&:; /a\rrra\hc_»::t (inwords) : |NR Fifty Seven Thousand Ninety Six Only
We declare that this inve: ; for Aneja lnfratich
900ds desriby invoice shows the actual price of the
Sy andthat all particulars are true and %wz}
utdorised Signatory'

This is a Computer Generated Invoice

&

s

340
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Ane}a Infratech

Ta

4

—— 8 Invojcg

Invoice No. Dated
Ramaipatti, Mirzapur Al2023/004 30-Jun-23
GSTIN/UIN: 09ABFFA74QOQ1CZ|3 : elivery Note Mode/Terms of Payment
State Name : Uttar Pract:esh, c_>| e: 09
sl mail.com
E-Malil : anejat6infratec @9 ————___|Rekenes i, & Date, Other References
Consignee (Ship to) -
INFRATECH LIMIT . [T
|\.}:?Iz?ge-Sonpur. Post-EKLI, Tehsil-Chunar Buyer's Order No. Dated
. 5 " _
(D;Igg-m;ﬁﬁf - : 09AACCP0377Q12Z Dispatch Doc No. Delivery Note Date
State Name : Uttar Pradesh, Code : 0g ;
Buyer (Bl (0) Dispaiched through Destination
PNC INFRATECH LIMITED /
Village-Sonpur, Post-EKLI, TehSll-Chya Terms of Delivery
Dist. Mirzapur- Bill Period 01 June to 30 June
GSTIN/UIN : 09AACCP0377Q1ZU
State Name : Uttar Pradesh, Code : 0g
Sl Description of Goods HSN/SACT Quantity | Rate per[  Amount
No.
g BOLDER 0 B0000TON|  120.00(TON| 34,82,400.00
OUT PUT C GST @ 2.5% 2.50|% 87,060.00
OUTPUT S GST @ 2.5% 2.50|% 87,060.00
yls ‘ \Q
oS ‘s
! ! Total 29,020.000 TON ¥ 36,56,520.00
Amount Chargeable (in words) E.&0E
INR Thirty Six Lakh Fifty Six Thousand Five Hundred Twenty Only
HSN/SAC Taxable Central Tax State Tax Total
—_ . . Value | Rate [ Amount _| Rate [ Amount_ _{ Tax Amount
8 r——— 34,82,400.00| 2.50%| 87,060.00 2.50%| 87,060.00(1,74,120.00
— i ___ Total| 34,82,400.00 87,060.00 87,060.00] 1,74,120.00
Tax Amount (jn words) -

INR One Lakh Seventy Four Thousand One Hundred Twenty Only

for Aneja Infratech

i Aul:njrised Signatory

This is a Computer Generated Invoice

&

W/

=l
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Aneja Infratech

Ramaipatti, Mirzapur

GSTIN/UIN: 09ABFFA7490Q1ZM

State Name : Uttar Pradesh, Code : 09
E-Mail : aneja16infratech@gmail.com
Consignee (Ship to)

PNC INFRATECH LIMITED

Village- Sonpur, Post EKLI, Tehsil- Chunar
Dist.- Mirzapur -231301

TAX INVOICE

Reference No. & Date.

[Invoice No. Dated J
All2023/006 31-Aug-23
Delivery Note

/Mode/T erms of Paymen;/

Other References j
Bill Period 01 Aug to 31 Aug

Al/2023/006 dt. 31-Aug-23}
Buyer's Order No. l

Dated

GSTIN/UIN - 09AACCP0377Q1ZU
State Name - Uttar Pradesh, Code : 09
Buyer (Bill to)

PNC INFRATECH LIMITED

Village- Sonpur, Post EKLI, Tehsil- Chunar
Dist.- Mirzapur -231301

Dispatch Doc No.

Delivery Note Date
2

. il
DSWWrough

I DestinatiV

7@ of Delivery

GSTIN/UIN : 09AACCP0377Q12ZU
State Name : Uttar Pradesh, Code : 09 |
Sl Description of Goods HSN/SAC | Quantity [ Rate Rate |per|  Amount :
No. (Incl. of Tax) & : i
1 |[BOLDER 2516 /6,3@000 ToN| 26.00/ 120.00{TON %
ﬁ -i
OUTPUT C GST @ 2.5% 2.50|% 16,197.00 |
OUTPUT S GST @ 2.5% 2.50|% 16,197.00 |
ﬂ Total [ 5,398.000 TON | [ |¥6,80,274 .00]
| Amount Chargeable (in words) E. & OE
INR Six Lakh Eighty Thousand Two Hundred Seventy Four Only
HSN/SAC Taxable CGST [ SGST/UTGST | Total .
Value Rate | Amount | Rate | Amount |Tax Amount
2516 . = ——1647,880.00| 2.50% | 16,197.00]/ 2.50%| 16,197.00 | 32,394.00
- . ~ Total| 6,47,880.00 | 16,197.00] | _16,197.00] 32,394.00

Tax Amount (in words) : INR Thirty Two Thousand Three

Hundred Ninety Four Only

]

Company’'s PAN : ABFFA7490Q
Declaration
We declare that this invoice shows the actual price of the

goods described and that all particulars are true and
correct.

for Aneja lnfrate;h/
Authorised Signato

This is a Computer Generated Invoice

v

@(
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Tax Invoice

Aneja Infratech Invoice No. Dated
Ramaipatti, Mirzapur Al/202
GSTIN/UIN: 09ABFFA7490Q1ZM Deivon N 17 Mov-23
State Name : Uttar Pradesh, Code : 09 ode/Terms of Payment
E-Mail : aneja16infratech@gmail.com
Consignee (thip t0) Reference No. & Date. Other References
PNC INFRATECH LIMITED
Village-Sonpur, Post-EKLI, Tehsil-Chunar Buyers Order No. Dated
Dist. Mirzapur- c Pl
GSTIN/UIN - 09AACCP0377Q1ZU /snﬁtch Doc No. Delivery Note Date
State Name - Uttar Pradesh, Code : 09 e ; <
Buyer (Bill to) Dispatched through Destination
PNG INFRATECH LIMITED /
Village-Sonpur, Post-EKLI, Tehsil-Chunar Terms of Delivery
Dist. Mirzapur- Bill Period 31 Oct to 15 Nov /
GSTIN/UIN . : 09AACCP0377Q1ZU
State Name : Uttar Pradesh, Code : 09
. ] Description of Goods HSN/SAC| Quantity Rate Rate | per Amount
a No. > = (Incl. of TaxH o
1 |BOLDER 0 /{mwo 10 %6.00]  120.00]T0N{~75,79,200.00
OUT PUT C GST @ 2.5% 2.50|% /J/{a%o.o /
OUTPUT S GST@ 2.5% 2.50|1% 9,480/
‘ (f\"\’*'c-)‘ / /
N \'u,/fz’ / /
Total 13160000TON %2y Nh Y /) | £16,58,160.00
Amount Chargeable (in words) {I \f s 4 N . & O.E
INR Sixteen Lakh Fifty Eight Thousand One Hundred Sixty,Only N\ |
HSN/SAC Taxable CGST SGST/UTGST _ | - Total'lﬂ
Value Rate | Amount | Rate | Amount |Tax Amount
g 15,79,200.00] 2.50%| 39,480.00|2.50%| 39.480.00] 78,960.00/
Total| 15,79,200.00 39,480.00 39,480.00] 78,960.00]
BZMM (inwords) : INR Seventy Eight Thousand Nine Hundred Sixty Onl
We declare that this invoice shows the actual price of the
g?r:sct described and that all particula?saacr:sJ ?nre and o
. Authorised Signatory

This Is a Computer Generated Invoice

&

g



| ' Tax Invoice Z
Aneja Infratech Invoice No, | Déted J
Ramaipatti, Mirzapur Al/2023/008 130-Nov-23 T
GSTIN/UIN: 09ABFFA7490Q1ZM Delivery Note / Mode/Terms of Pay J
State Name : Uttar Pradesh, Code : 09
E-Mail : aneja16infratech@gmail.com Reference No. & Date. Other References J
Consignee (Ship to) "
PNC INFRATECH LIMITE ) Buyer's Order No. Dated
Village-Sonpur, Post-EKLI, Tehsil-Chunar
gléshm;ﬁlab?ur- : 09AACCP03":'78 1 gu Dispatch Doc No. Delivery Note Date I
. desh, Code :
gtater :\IB?I:‘:; L Utier P Dispatched through Destination
uye
FRATECH LIMITED
\Pfﬁllggle%onpur, Post-EKLI, Tehsil-Chunar Terms of Delivery
Dist. Mirzapur- Bill Period 16 Nov to 30 Nov
GSTINUIN  : 09AACCP0377Q1ZU
State Name : Uttar Pradesh, Code : 09
S Description of Goods HSN/SAC [ Quantity Rate Rate | per Amount
No. (Incl. of Tax)
‘ 1 |BOLDER 0 18,947,000 TON 126.00 120.00|TON| 22,73,640.00
OUTPUTCGST@ 2.5% 2.50| % 56,841.00
OUTPUT S GST @ 2.5% 2.50(% 56,841.00
; P 4
Y
4 QQ\@ |
e O -
e O Total TR0 TON IR 25832200 —
INR Twe A E. &0. /
% Eighty Seven Thousand Three Hundred Twenty Two Only ~ /
HSN/SAC Taxable CGST SGST/UTGST Tot
e Value Rate | Amount | Rate Amount | Tax Amount
S 227364000/ 2 60% | 56,641.00[2.50% | 55,841.00] 1 15.0mmoms]
Tax Amoun Total| 22,73,640.00 56,841.00 56,841.00]1,13,682.00]
Declra ¥'%) : INR One Lakh Thirteen Thousand Six Hundred Eighty Two Only ]
€ declare that this invoice sh for Aneja Infrate¢h
Autrorised Signélory
This is a Computer Generated Invoice

2% (i
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-~ woice
Aneja Infratech [Tnvoice No
Ramaipatti, Mirzapur Al ' DRt
J 120
GSTIN/UIN: 09ABFFA7490Q1ZM Delven 21-Dec-23 s
State Name : Uttar Pradesh, Code : 09 ode/Terms of P 3Y’"y
E-Mail : aneja16infratech@gmail.com Reforencs
Consignee (Ship to) \/_ ce No. & Date, Other Refereny
PNC INFRATECH LIMITED Buyer's Ord ¢
Village-Sonpur, Post-EKLI, Tehsil-Chunar y er No. Dated
Dist. Mirzapur- 5
GSTIN/UIN : 09AACCP0377Q1ZU spatch Doc No. Delivery Note Date
State Name : Uttar Pradesh, Code : 09 '
Buyer (Bill to) ‘Dispatched through Destination
PNC INFRATECH LIMITED
Village-Sonpur, Post-EKLI, Tehsil-Chunar Terms of Delivery
Dist. Mirzapur- Bill Period 01 Dec To 15 Dec
GSTIN/UIN : 09AACCPO0377Q1ZU
State Name : Uttar Pradesh, Code : 09
Sl Description of Goods HSN/SAC| Quantity Rate Rate |[per Amount
E Ko (Incl. of Tax)
1 |BOLDER 25161100 [19719.000TON|  126.00|  120,00{TON 23,66,280.00
OUT PUT C GST @ 2.5% q 250% 59,157.00
OUTPUT S GST @ 2.5% 2.50|% 59,157.00
B2 -
Total 19,719,000 TON 7 24,84,594.00
Amount Chargeable (in words) E. &O.E
INR Twenty Four Lakh Eighty Four Thousand Five Hundred Ninety Four Only
HSN/SAC Taxable CGST SGST/UTGST Total
Value Rate | Amount | Rate | Amount |Tax Amount
25161100 23,66,280.00] 2.50% | 59,157.00] 2.50%] 59,157.00] 1,18,314.00
Total| 23,66,280.00 59,157.00 59,157.00[1,18,314.00|

g;aramn jwmount (inwords) : INR One Lakh Eighteen Thousand Three Hundred Fourteen Only

Ve for Aneja Infratec
We declare that this invoice shows the actual price of the

' & Qi
\g.i“";;fiesmbed and that all particulars are true and %pﬂ g\ 1

Authorised Signatory

This is a Computer Generated Invoice

& s
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_Tax Invoice

Aneja Infratech Invoice No, Dated
Ramaipatti, Mirzapur ‘ /— AlI2023/010
GSTIN/UIN: 09ABFFA7490Q1ZM Deiivery Not >1-Doc-23
State Name : Uttar Pradesh, Code : 09 Ll Mode/Terms of Payment
E-Mail : aneja16infratech@gmail.com
Consignee (Ship 10) Reference No, & Date. | Other References
PNC INFRATECH LIMITED
Village-Sonpur, Post-EKLI, Tehsil-Chunar Buyer's Order No. Dated
Dist. Mirzapur- Bi
GSTIN/UIN ! 09AACCP0377Q1ZU spatch Doc No. Delivery Note Date
State Name : Uttar Pradesh, Code ¥ 09
Buyer (Bill to) Dispatched through Destination
PNC INFRATECH LIMITED
Village-Sonpur, Post-EKLI, Tehsil-Chunar Terms of Delivery
Dist. Mirzapur- Bill Period 16 Dec to 31D
GSTINUIN  : 09AACCP0377Q1ZU ' "
State Name : Uttar Pradesh, Code : 0
Sl Description of Goods HSN/SAC | Quantit Rate Rate | per Amount
No. / (nc.of Tay{ ]
1 |BOLDER 25161100(4.735.000 ToN| 126.00,~"120.00 Toer{s,sa,zoo.oo
= / /
OUTPUTCGST@ 2.5% 2.50|% 47,265.00
OUTPUT S GST @ 2.5% 2.50(% (| ~47,205.00)
Py
RN
,«ga 1 \}‘N _
f ¢
4 , /
Total 15,735,000 TON % 19,82,610.00
Amount Chargwb]e (in words) 1 E. & O£
INR Nineteen Lakh Eighty Two Thousand Six Hundred Ten Only
HSN/SAC Taxable CGST SGST/UTGST Total
25167 Value Rate | Amount | Rate | Amount |Tax Amount
100 18,88,200.00] 2.50%| 47,205.00] 2.50%| 47,205.00] 94,410.00
Total| 18,88,200.00 47,205.00 47,205.00] 94,410.00
m&n words) : INR Ninety Four Thousand Four Hundred Ten Only
Wedarem tthis | for Aneja lnrra‘toch
go0ds desariay I invoice shows the actual price of the
wall particulars are true and

This Is a Computer Generated Invoice

g N\

P 55'»;)
{ thorised Signatory

346
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Tax Invoice

Aneja Infratech Invoice No, Dated
Ramaipatti, Mirzapur Al/2023/011 / 31-J K/
GSTIN/UIN: 09ABFFA7490Q1ZM Delivery Note e de‘;’r‘érms e
State Name : Uttar Pradesh, Code : 09 :
(E);znsaigr;eaeng:i:)atlon)ﬁate‘@gbfm mail.com —| Reference No. & Date. | Other References
Ali202 g
PNC INFRATECH LIMITED Buyersompian24)___
Village-Sonpur, Post-EKLI, Tehsil-Chunar - ate
Dist. Mirzapur- : -
GSTINIUIb? : 09AACCP0377Q12U Dispatch Doc No. Delivery Note Date
State Name . Uttar Pradesh, Codé : 09 -
Buyer (Bill to) "/ Dispatched through Destination
PNC INFRATECH LIMITED ¢ 7 ‘
Village-Sonpur, Post-EKLI, Tehsil-Chunar Terms of Delivery
Dist. Mirzapur- Bill Period 01 Jan-24 To 31 Jan-24
GSTIN/UIN : 09AACCP0377Q1
State Name : Uttar Pradesh, Code : 09
ﬁ Sl Description of Goods HSN/SAC | Quantity Rate Rate [ per Amount /
No. (Incl. of Taif i oy
1 |BOLDER 25161100 | 257500T0N|  126.00|  120.00|TON M.oo
OUTPUTC GST@ 2.5% 2.50(% | _—"68,037.00
OUTPUT S GST @ 2.5% 2.50|1 %1 68,037.00)
P |
{
, Total 22,679.000 TON " (IR 28,57,654.00 .
Amount Chargeable (in words) \ E\kO.E
INR Twenty Eight Lakh Fifty Seven Thousand Five Hundred Fifty Four Only )
HSN/SAC Taxable CGST SGST/UTGST Totak
Value Rate | Amount | Rate | Amount [Tax Amou
25161100 27,21,480.00| 2.50%| 68,037.00| 2.50% | 68,037.00] 1,36.074.00 ,
Total| 27,21,480.00 68,037.00 68,037.00( 1,36,074.00
}
Tax Amount (in words) : INR One Lakh Thirty Six Thousand Seventy Four Only g .
Dedaration ne ki . for Ape ‘)n%g {
We declare that this invoice shows the actual price of the ) S‘\
goods described and that al| particulars are true and ? ‘
L:orrect. Authorised Signatory

This is a Computer Generated Invoice x:

e Ak - o e
TS AP e e ot py T,
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aﬂela Infratech
amaipatti, Mizzapur
§STINIU|N: 09ABFFA7490Q1ZM
Etate_N_ame; Uttar Pradesh, Code : 09
-Mail : anejai6infratech@gmail.com

Tax Invoice

Consignee (Ship to)

PNC INFRATECH LIMITED
v'“age-Sonpur. Post-EKLI, Tehsil-Chunar

Invoice No. Dated

AlI2023/012 19-Feb-24 /
Delivery Note Mod?;‘rrs of Payment
Reference No, & Date. Other References
Al/2023/012 dt, 19-Feb-24

Buyer's Order No. Dated

Dispatch Doc No. Delivery Note Date

Dist. Mirzapur-

GSTIN/UIN : 09AACCP0377Q12ZU
State Name : Uttar Pradesh, Code : 09
Buyer (Bill to)

PNC INFRATECH LIMITED

Village-Sonpur, Post-EKLI, Tehsil-Chunar
Dist. Mirzapur- :

GSTIN/UIN : 09AACCP0377Q1ZU

State Name : Uttar Pradesh, Code : 09

Dispatehed through Deslination

Terms of Delivery
Bill Period 01 Feb To 15 Feb

SI Description of Goods HSN/SAC | Quantity Rate Rate /per . Amou -
No. : (Incl. of Ta A /
1 |BOLDER 25161100 | 13702000T0]  126.00|  120.00|TON| 22,44,240.00 [ o™
| - / #
OUT PUT C GST @ 2.5% | / 2.50|% 56,106.00
OQUTPUT S G3T@ 2.5% 2.50 ‘Z/ 56,105.00
i | - i
' il
| | |
| i
Total 18.702.000 TON} ; 723,56,452.00
Amount Chargeable (in words) \ (\E&OE
INR Twenty Three Lakh Fifty Six Thousand Four Hundred Fifty Two Only % #)
HSN/SAC Taxable CGST SGST/UTGST Towl
Value Rate | Amount | Rate [ Amount |Tax Amount

22,44,240.00

2,50%] 56,106.00] 2.50%| 56,156.00] 1.12,212.00

'25161109

. Total| 27,44,240.00

56,106.09 56,106.00] 1,12,212.00

Tax Amount (in words) : [NR One Laich Twelve Thousand Two Hundred Twsive Only

Declaration

We declare that this invoice shows the actual price of the

gcods dezcribed a Z :
correct, nd that all particulars are true and

for Aneja fr'xéﬂ
.1’:»’)?’"\9 )

Authorised Sianatory

This is 2 Camputer Generated Irvoice

& ¥

s ——e,
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Tax Invoice ,
Q“ala Infratech Invoice No. s Dated =
amaipatti, Mirzapur . Allzozslon/ /
GSTIN/VIN: 09ABFFA7490Q1Z Delivery Note I%/lgc:er?- - f
State Name : Uttar Pradesh, Code : 09 SRS EEIE
E-Mail : aneja16infratech@gmail.com Ref h \
Consignee (Ship to) " ::31013 :3 ZIZ;ate. Oiher oy
PNC INFRATECH LIMITED Buyer's Order Moo e e
Village-Sonpur, Post-EKLI, Tehsil-Chunar : -
Dist. Mirzapur- i
GSTINUIN  : 09AACCPO377QIZU Dispatch Doc No. Delivery Note Date
State Name : Uttar Pradesh, Code : 09 :
Buyer (Bill to) &wﬁtﬁhed through Destination
PNC INFRATECH LIMITED :
Village-Sonpur, Post-EKLI, Tehsil-Chunar T?'ms of Delivery
Dist. Mirzapur- Bill Period 16 Feb To 29 Feb
GSTIN/UIN : 09AACCP0377Q1ZU
State Name : Uttar Pradesh, Code : 09
~s| Description of Goods HSN/SAC| Quantity | Rate Rate |[per] Amount
£ Ne. (Incl. of Tax) g
1 |BOLDER 25161100 | 16,446.000 TON 126.00 120.00| TON{¢19,73,520.00
OUTPUTCGST @ 2.5% 2.50|% 49,338.
; OUTPUT S GST @ 2.5% 2.50|% 7338.00
5 ]
| < ,
/
Total 16,446,000 TON &20,72,196.00
Amount Chargeable (in words) E &OE
INR Twenty Lakh Seventy Two Thousand One Hundred Ninety Six Only
HSN/SAC Taxable CGST SGST/UTGST Total
Value Rate | Amount | Rate | Amount |Tax Amount
25161100 19.73.520,00] 2.50% | _49,338.00| 2.50%| _49,338.00| 98,676.00
Total| 19,73,620.00 49,338.00 49,338.00] 98,676.00
;mt (inwords) : INR Ninety Eight Thousand Six Hundred Seventy Six Only e e‘ 5 E?\’ >
We declare that this invoice sh ‘
ows the actual price of the o
%ﬁiescﬁm and that all particulars are true and ‘& %

Authorised Signatol

This is a Computer Generated Invoice

&

\f
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Tax Invoice

PNC INFRATECH LIMITED

V!llage\Sonpur. Post-EKLI, Tehsil-Chunar
Dist, Mirzapur-
GSTIN/UIN
State Name

s 09AACCF_’0377Q1ZU
. Uttar Pradesh, Code : 09

2 Invoice No. Dated
ng:ig:t;'atheﬁ?r:apur AU2023/014 31-Mar-24 //
GSTIN/UIN: 09ABFFA7490Q1ZM Delivery Note Mode/Terms of Paym

Name : Uttar Pradesh, Code : 09 \
gf:lltgil :a:-;:ejawinfrated\@gmail.com Reference No. & Date, Other Referenck?
._|AU2023/014 dt. 31-Mar-24

Consignee (Ship to) : / Buyer's Order No. Dated

PNC INFRATECH LIMITED . :
Village-Sonpur, Post-EKLI, Tehsil-Chunar Dispatch Doc No. Delivery Note Date
Dist. Mirzapur-

GSTIN/UIN : 09AACCP0377Q1ZU Dispatched through Destination

State Name : Uttar Pradesh, Code : 09

Tepms of Delivery

Buyer (Bilto) ill Period 1 Mar To 31 Mar

03 . / -
Nsa' Description of Gocds HSN/SAC Quantity Rate pe Amount 4
d =z 2 // o /
1 |BOLDER 0 (( w00¥fon| 720,00/ 70N /36,82,006.00
OUT PUT C GST @ 2.5% 250/% | ~% ,oso.opi/
OUTPUT & GST@ 2.5% 2.50|1% /2;,050.00
Total 22,350,000 TON 4
Amount Chargeable (in words) c \
"NR Twenty Eight Lakh Sixteen Thousand One Hundred Only X
HSN/SAC Taxable CGST SGST/UTGST Total
Value Rate | Amount | Rate Amount | Tax Amount
0 26,82,000.00{ 2.50%| 67,050.00 2.50%| 67,050.00 1,34,100.00
Total| 26,82,000.00 67,050.00 67,050.00 1,341 OOﬂ
T2 Amount in words) : INR One Lakh Thirty Four Thousand One Hundred Only

h::edafe that this invoice shows the actual price of the
eztd“cﬂbed and that all particulars are true and

v 0
for Ane, ,}ekﬁ oh

A‘u%nonsed Signatory

This is a Computer Generated Invoice

|
|
i
|
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N' G mal | Lareb Ansari <ansarilareb917@gmail.com>

Service of Additional Affidavit in O.A No. 447 of 2024 titled-"Sampurna Nand Vs
PNC Infratech Ltd. and Ors".

1 message

Lareb Ansari <ansarilareb917@gmail.com> 11 January 2026 at 20:10
To: gigicgeorge.adv42@yahoo.in, Mukesh Verma <mvermadv@gmail.com>, pradeepmisra@yahoo.com
Cc: Ajit Sharma <sharma.ajit@gmail.com>

Ld. Counsel,

Kindly find the attached copy of the Additional affidavit filed by Respondent No.1 PNC Infratech Ltd. in O.A No. 447 of
2024 (National Green Tribunal )titled-"Sampurna Nand Vs PNC Infratech Ltd. and Ors".

Thank you.

Lareb Habib Ansari

Chambers of Mr Ajit Sharma

320, C.K. Daphtary Chambers Block
Supreme Court of India - 110001
Contact: 8766218379

ﬂ Additional Affidavit.pdf
8995K

https://mail.google.com/mail/u/0/?ik=ca7d6092ee& view=pt&search=all &permthid=thread-a:r153386065227153950&simpl=msg-a:r368208977885371108 1/1


https://mail.google.com/mail/u/0/?ui=2&ik=ca7d6092ee&view=att&th=19bad8015ad51c4b&attid=0.1&disp=attd&realattid=f_mk9u7nk60&safe=1&zw
https://mail.google.com/mail/u/0/?ui=2&ik=ca7d6092ee&view=att&th=19bad8015ad51c4b&attid=0.1&disp=attd&realattid=f_mk9u7nk60&safe=1&zw
advlareb
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